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(c) The steps taken by the Government to control air 
pollution m the country Include the following : 

I. Emission standards have been notified for the 
major categories of pollution industries. 

il Industries have been directed to install 
necessary pollution control equipment within a 
stipulated time-frame and legal action is taken 
against the defaulting units. 

Iii. Environmental guidelines have been evolved 
for siting and operation of industries. 

iv. Fiscal incentives are provided for installation 
of pollution control equipment and also for the 
shifting of industries from congested areas. 

v. Customs and excise duty exemption are 
provided to the industries for pollution control! 
monitoring equipment. 

vi. Public awareness campaigns on the effects of 
pollution have been launched. 

vii. A network of ambient air quality monitoring 
stations have been set up. 

viii. A programme for phasmg out of leaded petrol 
is under Implementation In metropolitan cities. 
Unleaded petrol With catalytic converter fitted 
vehicles has been introduced in four 
metropolitan cities to begin with. 

IX. Morc stringent norms for vehicular emissions 
have been notified under the Motor Vehicles 
Rules, 1989 which would come into effect from 
April, 1996. 

x. Ministry of Surface Transport has been adVised 
to instruct Delhi Transport Corporation to control 
pollution from buses and those under lease by 
the State Transport Authorities. 

xi. Action plans for 14 critically polluted areas out 
of 24 identified so far, have been taken up for 
the restoration of environmental quality by the 
concerned State Pollution Control Boards. 

xii. An environmental audit in the form of 
environmental statement hs been made 
mandatory to all the polluting units. 
Implementation of this scheme is expected to 
promote not only smooth minotiring of industrial 
activities but also adoption of low waste 
technology and minimisation of consumption 
of resources. 

xiiI. Studies on effects of environmental pollution 
on health In identified critically polluted areas 
have been taken up through National Institute 
of Occupational Health. Ahmedabad. 

Idl and (e) The air quality data received from State 

[Engltsh] 

PollutIOn Control Boards during 1 9~4-9t 
pertaining to the period upto December, 1994, 
either on floppies or on paper have been 
examined and analysed before fin.llismg the 
report. 

National Cancer Programme 

*170. SHRI S.S.A. RAJENDRA KUMAR : Will the 
Minister of HEALTH and FAMILY WELFARE be pleased to 
state: 

(a) whether a large percentage of funds sanctioned 
and set apart for the National Cancer Programme to be 
implemented during the last decade could not be utilised: 

(b) if so. the reasons therefor: 

(c) whether any action has been .taken/proposed to 
be taken to Implement the programme; and 

(d) If so, the details thereof? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
AND MINISTER OF WATER RESOURCES (SHRI A.A. 
ANTULAY): (a) and (b) Under utilisation of funds in the 
last decade occured because a number of institutions 
could not utilise the grant for assistance In setting up 
cobalt therapy units as the total cost of the Unit was too 
high or the requisite infrastructure and staff support could 
not be made available by the State Govt Iinstitutions. In 
some cases, State Govts. did not release the amount 
allocated by the Central Govt. to the concerned Institutions. 

(c) and (d) The amount of grant for cobalt units has 
been substantially increased in order that assistance is 
fully utilised. Detection and treatment facilities are being 
expanded on a geographical basis to ensure greater 
availability of services. District level schemes for health 
education and early detection have been instituted. 
Rigourous monitoring of the programme and sensitisation 
of State Govts. has resulted in better implementation. A 
Committee has been set up for monitoring, evaluation 
and review of the progress of various schemes under the 
National Cancer Control Programme. 

[Translation] 

Crushing capacity of sugar mills 

"171. SHRI N.K. BALlYAN : Will the Minister of FOOD 
be pleased to State : 

(a) whether there has been record production of 
sugarcane during 1995-96; 

(b) if so, whether the Government have taken any 
steps to enhance crushing capacity of the· sugar mills to 
facilitate more crushing of sugarcane; 

(c) if so, the details thereof; and 
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(d) the proposed scheme of the Government for 
utilisation of excess producticn of sugarcane? 

THE MINISTER OF FOOD (SHRI A,JIT SINGH) . (a) 
The sugarcane production during current yem 1995-96 is 
estimated around 264 Mil!ion Tonnes as against about 
.271 Million Tonnes durL ':I 1994-95 season. 

(b) to (J) In order to ugement the crushing capacity 
of the sugar industry in the country, the Government has 
Issued 83 letters of intent for establishment of new sugar 
factories and 39 for expansion in he existing units during 
the ··Ighth Five Year Plan period (1992-93 to 1996-97 
uuptv 04-03-1996). 

{Fflglls; ',i 

Damage to Foodgrains 

'1 72, SHRI JAGAT VIR SINGH ORONA : Will the 
MI:lls'£' CI FOOD be pleased to state: 

(a\ whether a huge quantity of nce and wheat lYing 
In the open In the country IS lotting in the Fel godowns, 

(b) If so, the details thereof and the factors respon' it' 
10r thiS state or affriirs: 

(e\ tho amount of ioss insurred and likely to be !'lcur' 
dUi,:; to the above Situation; and 

'd) HIe teps being taken to avoid such sit'_jatluns? 

THE MINISTER OF FOOD (SHRI A";IT SINGH) , (a) to 
ie) Thr. t-:ood Corporation of India has report3d that the 
rrocur0d stor:ks of foodgralns are stored in sCientifically 
deslgr,<:'d gc,downs including cover and pltnth (CAP) 
storage In open. As on 1st February, 1996 38.50 lakh 
tonnes of wheat and paddy was in CAP/open storage, 
The FCI has reported that the following are the details of 
qucmtlty damaged in open due to natural calamities in 
v~nous regions d ;nng 1995 rains 
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Punic' 138.00 

Rajasthan 539.00 

Haryana 60.00 

Andhra Pradesh 218.00 

Ker;:t.la 30.16 

Maharashtra 255.00 

Madhya Pradesh 18.85 

Kandla (GuJarat) 200.00 

Karnataka 3.54 

Total 1462.55 

~ actual losses. if any, In respect of above 
"i stocks can be ascertained only after final 

dIsposal of the stocks. 

I,d) 1 he FCI reviews it" storage reqUIrements regularly 
and takes necessary meC1':;Wf ~ to provide sCientific storage 
to the procured oongl311lJ through vanous measures 
like: 

(i) FC, '" )11 tructs its own godowns Q mng three 
years \ 1992-93 to 1994-951 gor owns with 
additional capacity of 3,14 lakt-, MT were 
'~ollstructed by FCI, G(ldowns with a total 
capacity of 1 43 lakh MT were in different • 
stages of construction in 1995-96. FGI creates 
additional CAP storage capacity as per 
reqUIrement to Clccommodate the surplu~ c;tocks 
on temporary basis. 

(ii) FCI also resorts to hiring of godowns of ewe 
SWC/State Governrnents and private parties to 
hndge the storage gap for which full powers 
Lire delegated to the Field Officers of Fe!. 

[Trans/atlon) 

Utilisation of Rain Water 

*17J DR MAHADEEPAK SINGH SHAKYA : Will the 
Mrnlster of WATER RESOURCES be pleased to state : 

(a) whether the Government have assessed thE' 
quantum of annual rain water In thE' country: 

(C) 'I,., fain water is being utilised properly; 

(d) If not, the reasons therefor; 

(e) the percentage of rain watN belnq LAtlllsed at 
present; and 

(f) the steps taken by the GovHnrnent for maximum 
utilisation of the rain water? 

THE MINISTER OF HEALTH AND FAMILY WELFARE 
AND MINISTER OF WATER RESOURCES (SHRI A,R. 
ANTULAY) : (a) to (f) As per, assessment made by Central 
Water Commission, the country receives annual 
precipitation of 4000 billion cubic metres including snow-
fall. Of this, the seasonal (monsoon) rainfall (June to 
September) is of the order of 3000 billion cubic metres. 
Out of this, the averge annual flow available in rivers is 
around 1869 billion cubic m~tres. Owmg to the 
topographic, hydrological and other constraints, the 
utilisabJe surface water is assessed at 690 billion cubic 
metres in addition to the annual replenishable ground 
water resources which is about 452 billion cubic metres. 
Full utilisation of rain water is not possible due to 
evaporation and vegatative (transpiration) losses and due 
to allowing certain amount of water to flow in the river for 
maintaining the river regime. The present (1994) 
utilisation of water (Surface & Ground) is about 606 billion 
cubic metres i.e. 53% leading 536 billion cubic metres of 
utilisable water as unutilised. 




